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GOVERNMENT Of INDIA 
MINISTRY Of fINANCE 

(DEPARTMENT Of REVENUE) 
NtW DELHI: DATED THE 7fk Mgy. 198~.' 

NOTIFICATION 
. (INCOME-tAX) 

fJo.· ,~(S- (f .No.176/23/SS-IT(AI): In exercise of the po.,ers 
conferred by sub-section (2)(b) of Section 80-G of the Income-
tax Act, 1961 (43 of 1961), the Central Government h~reby notifies 
"The Arulmigu Ilanji Kumoror Temple, 110nji, Tenkasi Taluk" to 
be a place of historical importance., . . 

~ 
( R. K. TEiolARI ) 

UNDER SECRETARY TO THE GOVERNMENT Of INDIA 
To 
The Manager, 
Govarnmant of India Prass, 
Ring Road, Mayapuri Industrial Area, 
(ngl; Hsjayr' Garden). Naw pglhi. 

Copy to:-
1. The Commissioner of Income-tax, ~adurQi, uith rof.to his 
letter No.464(47)/84-85, doted 14.:3 •. 85. Ho is roquested to check 
up the position rogerding the utilisation of donetions by obtaining 
ralav3nt accounts from the respect1ve religiOUS authoriti"s avery 
year. 

2. All other Commiss1onoro of Income-tax. 
3. All Chambers of Commerco in Tamil Nadu.: 

4. Comptroller & Auditor Genoral of India, Neu Delhi. 
5. Thm ··S"crotllry-cum-Treasurer, Thiru llanji Kumarar Temple, 
Tenkasi Taluk, Tirunoluali District, Tamil ""du.' 

UNDER 
1:-( R. K. TEiolARI ) 

SEcRetARY TO THE GOVER~ENT Of INDIA 


